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1      Abhishek Kumar Ghosh Abhishek Kumar Ghosh CSPPL137 20-06-2019 260,290.00                       244,890.00                         Full and Final 
Due 

No 0%                               -                                  -                                    -                     15,400.00 NA

2      Chetan Rathore Chetan Rathore CSPPL385 20-06-2019 622,915.00                       538,447.00                         Full and Final 
Due 

No 0%                               -                                  -                                    -                     84,468.00 NA

3      Jatin Mukharjee Jatin Mukharjee CSPPL546 20-06-2019 667,764.00                       620,817.00                         Full and Final 
Due 

No 0%                               -                                  -                                    -                     46,947.00 NA

4      Vikas Chakraborty Vikas Chakraborty CSPPL416 20-06-2019 178,586.00                       178,586.00                         Full and Final 
Due 

No 0%                               -                                  -                                    -                                 -   NA

5      Yerauday Shankar Yerauday Shankar CSPPL431 20-06-2019 289,575.00                       252,690.00                         Full and Final 
Due 

No 0%                               -                                  -                                    -   
36,885.00                  

NA

6      Subash Chand Singh Subash Chand Singh CSPPL528 26-06-2019 159,258.00                       159,258.00                         Full and Final 
Due 

No 0%                               -                                  -                                    -   
-                            

NA

2,178,388.00                    1,994,688.00                     183,700.00                

Crest Steel and Power Private Limited

List of Creditors under clause (ca) of regulation 13(2) of IBBI (Insolvency Resolution Process for Corporate Persons) Regulations ,2016.

Category: List of Operational creditors (Employees);  Date of Commencement of CIRP: April 22, 2019;  List of Creditors as on April 02, 2020 
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